
Govcrnmcnt of Jamnru an(l l(ashmir'
flome Dcpartmcnt

(' jvil Sucrctarial. Jafl r,nu/Snnagar

N{)tificrIio
Slrlurgar, the 1-t/f,. t'l' Augusr.20?i

S.O,3Bl .- In excrcise o1'the powcrs conlerred by section 59 of the
Prisons Act, lti94 and all other powers cnabting it in this behalf and in
supersessicn ol' SRO-233 dated 06.07.2000, the Government hereby norifies
the Prison Mttnual, 2022 for the Supcrintcndence and Management ol'
prisons in thc [.]lion'lclritory of .lrmnru antl l(ashrnir lirrnring anncxure kr

thrs notl licul,i0n.

Ily order oIthc Governmcnt ofJarnnru and Kashntir.

{^.,
0- 'rY\i

(llaj Kumar Goyal) IAS
1;irrancial Comnrissioner/

(n (ldirional Chief Secretary)
l-lome Department



Nrr Ilonre-.larl/l(()/:1021 0l-ll()N1lr ll9{)441 l)41!:(li /7 08 )u?2

(:opy lo th c:

l. l,d. Advocatc Gcnclal, J&K'

2.FinancittlConrmissioncr(AdditiontrlChielsccretaly)'llcalth&
Mcdical llducatiol'l I)opartlllcnt

Principal Secrctary to the l'lon'blc L'icutcnant Grlvcrnor' J&I('

l)ilsctor (iqncral ol l)olrcc. .l&K

Dircctor (icncral of Policc (l)risons), J&K

Principal Secretary to thc Government, (ieneral Adrninistration

Depa(ment.
Dircctor Gencml of Prosecution, J&l(.

Secrel'ary to the Govcmmcnt, Depanmcnt o[ ['aw' Justice and

ParliamcntarY Affairs.

DirectoI Archives, Archaeolog] aud Muscums'

Pr ivatc Secretary to the Chief Secrstary.

Private Secretary to the l"inancial Commissioner (ACS)' Home

Department.

Oenual Managcr, Govcmment Pless, Srinagar, ibr publication in the

extra-ordinary issue o[thc Governn]ent Gazette'

I/C wcb site, llome DcPanment

opy olso to thc:

l. Additional SccreLary (JKt,), Ministry of IIome Affairs' Gol'

2. Ilcgistlar Ocnclal, l-ligh Cou lt ol J&l( & I-adaklt
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